. \% REEORE THE AJUDICATING AUTHORITY
' (NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH

AHMEDABAD

Present Hon'ble Mr BIKKI RAVEENDRA BABU

Coram:
MEMBER JUDICIAL

ATTENDANCE-CUM- ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 29.11.2017 |

Name of the Company: Dhirajla| Vrajlal Selani
V/s.

St_ate Bank of India

Section of the Companies Act:

S.NO. NAME (CAPITAL LETTERS

1 BPHAKT éHF,WrDE

Learned Advocate Mr. AR Gupta present for Applicant. Learned Advocate Ms.
Bhakti Sevade i/b Learned Advocate Mr Bl_]u Nair present for Respondent in |

oontempt apphcatlon 4/2017.

Learned Advocate Ms. Bhakti Shevade i/b Learned Advocate Mr. Biju Na1r filed
Vakalatnama for Respondent. . _

I ist the matter on 01.12.2017. S
RAVEENDRA BABU
MEMBER JUDICIAL

B

Dated this the 29th day-of November, 2017.




